
CENTRAL adm inIS T iy iT I\®  TRIBUNAL, JABALPUR BENCH 

CIRCUIT COURT SITTING AT BILASPUR

O r ig in a l  A p p l i c a t i o n  N o . 1011 o f  2004

B i la s p u r ,  t h i s  t h e  2 4 th  d ay  o f  N ovem ber, 2004

H o n 'b le  s h r i  M .P . S in g h , V ic e  C hairm an  
H o n 'b le  s h r i  Madan Mohan, J u d i c i a l  Member

K u. P a d m in i B h iv g a d e , D /o .  L a te  S h r i  
P . S .  B h iv g a d e , a g e d  a b o u t  32 y e a r s .  Un­
e m p lo y e d , R e s id in g  a t  ; Shubhank, Budha 
V ih a r , Z o n e -I , p,o»-BM Y (C h a ro d a ),
Teh s i  1 and D i s t r i c t  ; Durg (CG) . A p p l ic a n t

(By A d v o c a te  -  S h r i  B .P #  Rao)

V e  r  s  u s

1 .  U n ion  o f  I n d ia ,  th r o u g h  ;
t h e  s e c r e t a r y .  M in is t r y  o f  R a ilw a y s ,  
R ailv'B haw an, Mew D e l h i .

2 .  The G e n e r a l M anager, S o u th  E a s t  
C e n t r a l  R a ilv ;a y , B i la s p u r  Z one,
GM O f f i c e ,  PO : B i la s p u r ,
T e h s i l  6c D i s t r i c t  s B i la s p u r  (CG) •

3 .  The D i v i s i o n a l  R a ilw a y  M anager,
S o u th  E a s t  C e n tr a l  R a ilw a y , R a ip u r  
D i v i s i o n ,  R a ip u r , T e h s i l  Sc D i s t r i c t  s 
R a ip u r  (CG) .

4 .  The D i v i s i o n a l  P e r s o n n e l  O f f i c e r ,  
S o u th  B a s t  C e n t r a l  R a ilw a y ,
R a ip u r  D i v i s i o n ,  R a ip u r , T e h s i l  & 
D i s t r i c t  s R a ip u r  (CG) . R e sp o n d e n ts

By M ,P.

O R D E R  (O r a l)  

S in g h , V ic e  C h a i rman -

By f i l i n g  t h i s  O r i g i n a l l A p p l i c a t i o n  t h e  a p p l i c a n t  h a s  

s o u g h t  t h e  d i r e c t i o n  t o  d i s p o s e  o f  th e  r e p r e s e n t a t io n  

f i l e d  by h e r  on 30 .'5»'2004 :(Annexure A -9 )  b e f o r e  th e  

r e s p o n d e n ts  s t a t i n g  h e r  g r i e v a n c e s  i n  i t .

2 .  The b r i e f  f a c t s  o f  t h e  c a s e  a r e  t h a t  th e  a p p l i c a n t  i s  

th e  s i s t e r  o f  th e  d e c e a s e d  G overnm ent s e r v a n t  who w as 

w o r k in g  w ith  th e  r e s p o n d e n ts  N o s .  3 & 4 .  The d e c e a s e d  

G overn m en t s e r v a n t  i . e .  S h r i  Hemant Kumar B h iv a g a d e  m et  

w ith  a ro a d  a c c id e n t  on 3 0 .5 .2 0 0 2  and p a s s e d  a w a y . A s he  

w as u n i-m a rr ied  he d id  n o t  m ^ e  any n o m in a tio n  i n  fa v o u r

o f  a n y  f a m i l y  m em ber. T h e r e f o r e ,  t h e  a p p U o .„ t  who i s  t h e
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s i s t e r  o f  th e  d e c e a s e d  G overnm ent s e r v a n t  and was 

c o m p le t e ly  d e p e n d e n t on th e  d e c e a s e d  G overnm ent s e r v a n t©  

h ad  made an a p p l i c a t i o n  f o r  a p p o in tm e n t on c o m p a s s io n a te  

g r o u n d ^  v id e  r e p r e s e n t a t i o n  d a te d  3 0 th  May, 2 0 0 4 . The 

r e s p o n d e n ts  h a v e  n o t  y e t  ta k e n  any d e c i s i o n  on t h e  sam e.

3 .  In  v ie w  o f  t h e  r e q u e s t  made by t h e  le a r n e d  c o u n s e l  

f o r  t h e  a p p l i c a n t ,  we deem i t  a p p r o p r ia t e  t o  d i s p o s e  o f  

t h i s  O r ig ip a l  j A p j j l i c a t io n  b y id i  r e c t in g ]  th e :  r esp o n {3 e n ts  

t o  C o n s id e r  and d e c id e  t h e  r e p r e s e n t a t io n  o f  t h e  a p p l i ­

c a n t  d a t e d  3 0 th  May, 2 0 0 4  (A n n exu re A - 9 ) ,  by p a s s i n g  a 

s p e a k in g , d e t a i l e d  and r e a s o n e d  o r d e r  w i t h in  a p e r io d  o f  

t h r e e  m on th s from  th e  d a t e  o f  r e c e i p t  o f  a c o p y  o f  t h i s  

o r d e r ,  we do s o  a c c o r d i n g l y .  The a p p l i c a n t  i s  a l s o  

d i r e c t e d  t o  s e n d  a c o p y  o f  t h i s  o r d e r  a s  w e l l  a s  t h e  

c o p y  o f  t h e  p e t i t i o n  t o  t h e  r e s p o n d e n ts  im m e d ia t e ly .

4 .  A c c o r d in g ly ,  t h e  O r ig in a l  A p p l i c a t i o n  s t a n d s  

d is p o s e d  o f  a t  th e  a d m is s io n  s t a g e  i t s e l f .

(Madan Mohan) (M .P T S in g h )
J u d i c i a l  Member v i c e  C hairm an

•SA"


